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ADMINISTRATION OF UNION TERRITORY OF LADAKH

CORRIGENDUM

Union territory of Ladakh Street Vendors (Protection of Livelihood and Regulation of Street Vending)
Scheme, 2022.

In the Union territory of Ladakh Street Vendors (Protection of Livelihood and Regulation of Street Vending)
Scheme, 2022 as published in the Ladakh Gazette, Extraordinary, Part II, Section I, dated the 215 February, 2022,
Issue S.0. No.20, -

at page 15, point 27, part 2, sub-part (b) for “LO-meter” read “1.0 meter”
By order of the Lieutenant Governor, Union territory of Ladakh.

Sd/-
(Ajeet Kumar Sahu) 1AS,
Commissioner/Secretary,
Housing & Urban Development Department.
UT of Ladakh
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“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The
Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal
consequences and also for any other misrepresentation etc.”
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